
,t'" 

by you;. If the boo. 'Mtmber 10 .. Ira. 
I "in furnish them later. 

M .. ter Pia. lor D .... 
• 

166. DR. O.S. RAJHANSt : 
SHRJ V" SREBNivASA PRASAD: 

Will 'be Minilt.r of URBAN 
DEVfLOPMENT be pltased to .,.t. : , 

(8) whetber bit attention baa been drawn 
to the MWS Item captioDed ··pupuJatloa '0 

Delhi Plaa tJDdereltimltec:t·· appearlOl 1ft 
tbe Indian Express dated 31 December. 
1986; 

(b) whether there i. lOY proposal uo&r 
conlfd~,ation or Union Government to 
amend 'he second Mu1ef P1an keepina 10 
veiews f~ traosport problem in tbe capital: 
and 

(c) ir 10. the time by wbicb , a flna. 
dcci~ion it likely to be takeo to amend tbe 
M 3t1er Plea' 

THE MINISTER. OF STATE IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(SHRJ DALOIR SINOH) : (a) Yes. Sir. 

(b) The Mister Plan fot ntlbi is beinl 
modified. hlvin. retard to tbe perspective 
need~ or trln~l"()rt.tlon~ bOd"", and otbet 
inrra~tructure or its proJeete-d population in 
tht" ytar 200 •. 

(c) (,t)vernmeat it makfna an poaible 
tfforts to finaUse (beae modiftcatlona expedi
tiously. 

DR. O. S. RAlMANS : Unfonaoatety, 
the rtply i, deadly e,vI.lYe. '''I!xpedidously'' 
nleans ft.nythinl. I. may mean five years, it 
may mean one day. I waat to tDO. 'rom 
the hon. Mini,ter ~x.e'l, by whicb diCe 
tbis muddied Second' Master P"o will be 
available to us. 

{Trans/atlo,.) 

SHRI DALBfR. SINOH ! Mr. S peak e-r. 
Sir. the b(ln. Membtr. observatiou about 
expedhlousneu is Dot correct. Tbe p.aa 
w~fch was rorm~lat~ ia 1~~ WI.I fOa4, rOf 

20 ,earl and our MiDi.try had direcled the 
. D.D.A. i. 191t-tp ,ian blfore,tbe com

p1et.ioa 01 tbe plan period ta 1981-to 
cbalk .. t I modI8ed HcoDd 'Malter PlaD. 
A 60ua 100 objection. '. aad sUlFatioos iD 
ro.pect tboreor have bleD rtceived, lor wWcb 
tbe D.D.A bal.act up a special board •• 
.ell ... l1eeriDI. Beard" 1e.88 boped &at 
It wouJct'compJete ill work by M arcb but it 
will take some more time. Our Mioisuy is 
•. Ized or the iSJUe and we waot tbat all tho 
mod'ficatloal iD our Muter Plan of Delhi 
fOI tbe petiod 1981·2001 should be made 
at .be earliest .10 tbal it could be lubmltted 
to tbe ca.,ioet lor approval. Heece. it il 
no' tbat we are making any deJay in proces
lioa _n tb.ele maUen. 

[ FA,II.l"J 

DR. O.S. RAlHANS: In Vie. of tbe 
unprecedeated arowtb In Population in and 
arouod Delhi, J .. at ,,, kDOW from tbe 
boo. Minister. wbetber tbis Modified 
Malter Plan .Ht .... e .. , eo .. ,...ioo .ith 
the Plao NlatiDl to the National Capital 
Region. 

SHRI DALBIR SINOH: Aa reaardl the 
populatioa Itowtb. accordinl to J 981 census 
tbe population of De1hi wa. 62.2 lath. and 
it JI .rowiq It tb~ rare or 4.34 per cent per 
year" D.D.A. is alive to tbit problem and· 
D.C.PO.I,',nd other autboritifl are also vili
lint abottt .11 ill aspects. Experll on this 
Iubject lad orpoiaationl like N.C.R. au: 
llao .ivinl tbeir Iqaesti008 and recommen
d_tioGs. Our nell plan would be prepared 
after contlderfna an .betto aspectt. 

SURI SURENURA PAL SINOH : Sir. 
II it .·'fact tbet in tho o'iaioal M.ster Plan 
or Delhi •• be entire !or~tt area Ilona Iho . 
ridp was earmarked al the IreeD beft and 
fba' was done 10 order to preserve the 
forests area from depredation aod encroach
ment? May J know what i •• be positi'ln 
roday' Is it the same a5 was ori.inally 
stipulaled or ha, it deCf(ased c\)nsiderably ? 

SHltl P. KOLANDAIVELU : EVfn in 
t~e Malter PlIP t ' 
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. [Tra",latlo"l . 
SHRI DALBIR stNGH: It bas Dot 

, come to our notice' and if somethiol has 
come to tbe notice of tbe hon. Memtter. 
tben he may kindly' write 10 u.. We will 
inform bim accordina1y. 

• MR. SPEAKER: Please do sometbiol. 
'Along with it. I would like to po!nt out that 
the spaciog in the O,O.A. colonies is not 
proper. You must .. see to it. There mu~t 

be some breathing space in 'he colonies 
otherwise tbey ~ould be ,reduced to. con
crete jung'e. I have seen this position in 
maoy ptacet. 

(EnglilhJ 

(IIJterrupt/olu) 

PROF. MADHU DANDAVATE: He 
must chanle the number of bis 5pectacles. 

( Intc'_,uplloIt6) 
" 

'Didrlbatlon of Laad undt'r Rboodaa and 

Gr •• dan Mo.eRlt'llts 

·167. DR. KRUPASINDHU 8HOI: 
, 'ViII the MlDi~ter of A( 'RICULT URE b" 
pleastd to !'I'ate : 

(a) the total land "Jonated undel the 
, Bhoodan and Gramdan mO\'f'ment!9, the 

land di4Jtribulrd so far and tbe land tbat 
awaits distribution; 

fb) the reasons for delay in distribution 
of land with area of land donated and dts
tribut(d s:\ far; and 

(c) tbe steps envis81cd lor earJy disfri
bution of the remaining land 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF kURAL DEVELUP. 
MENT IN" fH8 MINISTRY OF AGRI. 
CULTURE (SHRI RA.~ANAND 
YADAV) : (a) to (c). A statement i'l,ven 
below. 

Sfatelhtot 

(a) and (b). Out of 45,88,381 acres of 
land donafed. 21 .. 49,883 acre~ have ~en dis.' 
tribute" 80 far leavinM 23.38,"9$ aert.s or lAnd 
for dis1 f ib4titlt}, The realQn. fOf DQD. 

diatributioa of rtmalolna land U indicated 
by 101M States are Don· placement 'Of $iona
lion' -deeds(Oan patr.. lor confirmation 
before revenuo officers. tbeir pendency witb 
tbem for setutiny. donated land beioa still 
In possession or donors or under unautho
rized ~upation or iQyolved .in Uti,ltiop or 
unfit for cultlv.,ion etc. 

(c) Tbe Stale' Governments have been 
advised to expedite distribution of remaloina 
bboodlo laod. , 

DR. KRlJPASINDHU 8HOI : Mr. 
Speake" . Sir, if you will read the answer 
and tbo atatement. 1 tbink it will be • lon, 
answer, and the bon. Mloi.ter must bave 
aiven tbe detail. or the Bboodan movement 
in each Stale. So, ftnt ""bat I want to, 
know (rom the hoo. Minister il 'he lotal 
number or acret or land. He had liven a 
ftaure or 45,88 lakh Icre,. bUI in the previ. 
ou, report (rom tbe Oovernnlenl they have 
liven a fiaule of 46 88 lakb acres. It is • 
maUtr or juu1ery of stlUislic,. \\'ill the 
hOD. Minister look up and State Ihe State
wile tctat acrease of dlsctibuhon of the land. 
that bas bten distributed under tbe Bhoodao 
Ylana move men! and wbich States are heinl 
doinl bener and which are the State, which 
are Dot doing beuer ? 

( Traflslalltm) 

SHRI RAMANAND YAI)AV : Mr. 
Spelker. Sir, iI il truo that c{)rrect filum 
are not availahle with us and I want to reply 
to tbe question of 'be hOD. Mtmher witb 
whatc\,er fiau,e~ are availabJe wi.h us. In 
Andhra Pradesh. J.9S.S09 Berts of land hat 
been donated (Jut of which one lakh acre, 
bave been distributed. About 95.000 acres 
a're left. In A~sam. 940 acres have been 
donated and the eotire'land hat been dis .. 
tributed. In Bihar. 21.19,670 acres 01 land 
hac; been donated ... (/"tt'rrllplion~) ••• 

(/nttrrllpilolu) 

[&llIlh) 

SURI SAIPIJDDIN CHOWOfiARY : 
He sbould bave aiven tbe$e detail, in tbe 
statement. 

SURI RAMANAND YADAV 
He has •• lced. ror It. He 
."Iot' to ~oow thete ~et.U ••.. (!n te rr up t Ions} 


